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CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH
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464 of 1997, ' ‘Oate of Order 29,1,1998,

- HON'BLE wR, B,C, SARMA, AUMINISTRATIVE ME MBER,

L]

CHINMOY BHATTACHARYA & OR3,
Vrs,

UNION OF INDIA & ORS, (GSI)

|

cant(s) : Mr, S,K. Mitra, Counssl,

For respondents s Mr, M,S, Banérjee, 3r, Counsel,

Both sides are present, .
Further time is allowed to file raply in this cass,
Interim Order passed earlijer to continus t{ll the naxt dats,

m?tter is adjourned to 22,4,1998, for heari
Plain copy to both the parties,

MEMBER (R).
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